FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
DHROVYV INDIA LTD., OPERATING IN HITECH DRYCLEANING AT
NOIDA
(Under regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN & Dhrovv India Ltd.
CIN/ LLP No. CIN- U51109UP1998PLC027024
PAN- AAACDY9642E
2. | Address of the registered office Flat no. 41, Ground floor, Sector 22, Noida,
Gautam Buddha Nagar UP 201301 IN
3. | URL of website NA
4. | Details of place where majority of fixed assets are | NA
located
5. | Installed capacity of main products/ services NA
6. | Quantity and value of main products/ services sold | As per last audited balance sheet for financial year
in last financial year 2024-25, quantity and value of revenue from
operation is Nil.
Company is not functional for the last about eight
years.
7. | Number of employees/ workmen NIL
8. | Further details including last available financial a) Last available financial statements (with
statements (with schedules) of two years, lists of schedules) of two years, can be obtained by
creditors are available at URL: emailing at cirp.dhrovv@gmail.com
b) List of Creditors are available at website of
IBBI-http://ibbi.gov.in/claims
9. | Eligibility for resolution applicants under section Details can be sought by emailing:
25(2)(h) of the Code is available at URL: cirp.dhrovv@gmail.com
10] Last date for receipt of expression of interest 03.02.2026
11} Date of issue of provisional list of prospective 13.02.2026
resolution applicants
12] Last date for submission of objections to 18.02.2026
provisional list
13] Date of issue of final list of prospective resolution | 28.02.2026
applicants
14] Date of issue of information memorandum, 05.03.2026
evaluation matrix and request for resolution plans
to prospective resolution applicants
15] Last date for submission of resolution plans 05.04.2026
RP may, with approval of COC, extend time lines
for submission of resolution plan.
16/ Process email id to submit Expression of Interest cirp.dhrovv@gmail.com
17] Details of the corporate debtor’s registration status | No information available ==
as MSME

?

Correspondence Address: #704, Tower-11, Takshila Height,
Sector 37 C, Gurugram-122001
Mob. 9888688655

Date: 17.01.2026
Place: Gurugram
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FE SUNDAY

SUNDAY, JANUARY 18, 2026

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

fLanca Infrat

DHROVV INDIA LTD., el L i \ CP (18) 12107/ HE @ 1DB| BANK
OFPERATING IN HITECH DRYCLEANING AT NOIDA - = -
{Under reguiation 364 (1) of the Insolvency and Bankruptcy Board of India l .”'.’""_“E_"-"F T?'_'E I:_:’.Wﬂ?-".h.-‘r | LANCO INFRATECH LIMITED
{Ingplvency Resolution Precess for Corporate Persons) Regulations, 2016) 2. | DATE OF INCORFORATION | 26/03/1993
RELEVANT PARTICULARS % [MIHRRNCIMOCR WIS [ Ragiemar il Companias - Hydersbend IDBI EANK LIMITED
1. [Name of the corporate dabtor Dirovv India Lid. I:A:Iéﬂ?:;::?g[;s CIN: LAST190MH2004G01148838
glong with PAN & CIMN/ LLP No CIN- UST109UP1998PLCOZT024 4 mH-PﬂHATF IDENTITY NUMEER | L45200TG1993PLCO15545 Rﬂgd Office-1DBI Tower, WTC Complex, Cuffe Parade, Mumbai-400005,
e -.._..___.____.iﬂfﬂ-.wiqﬁ_ﬁj?ﬁ. bl e — b, |REGISTERED OFFICE ADDRESS | F-2, Second Floor, Naina Residency, Plot No-3d44, T I . 02-: ‘5‘5 552??? II.I lﬁﬁ55333ﬁ
2. |Address of the repistered office  |Flat no. 41, Ground floor, Sector 22, Kolda, Road Ne. 07, Kakatiya Hills, Madhapus, el.:{ ) ; ;
Gautam Buddha Nagar LIP 201301 IN Hyderabad - S00081, Telangana. website: www.idbi.bank.in email id: idbiequity@idbi.co.in

3. |UBRL of website A 6. | LAST DWIE FOR PAYMENT | 25th lanuary 2026 Thme: 15.00 Hrs : . . 5

3. |Details of place where majority of | NA OF EMD Emd Payabla Favouring “lanco Infratech Limited - Audited Financial Results for the Quarter and Nine Months Ended December 31, 2025
fixed assets are located Dosignated Bank Account”,

5, |Instaliad capacity of mai | A Curmemt Ac No = FL26102000003 TE0 " . . .

i e i | S SRR Based on the recommendations of the Audit Committee of the Board, the Board of Directors of

6. |Quantdy and value of main As perlast audited balance sheet for financial 7. |LAST DATE FOR SUBMISSION | 20TH JANUARY 2026 TIME: 15.00 HRS, Submissions i - - : i - i
products/ ervices soid Iniast |year 202:4-25, quanty and value o revenue e e e M il IDBI Bank Limited at its meeting held on January 1T: 2026 has approved the Unl audited Financial
financial year from operation is Nil. ) Ttwough E-Auction Pertal,'Rpad,/Spad, Gmall To: Results of the Bank (both Standalone and Consolidated) for the quarter and nine months ended

Company is not functiona! for the last about F-2, Second Floor, Naina Residency, Piot No-344, " : [
|eight years. Road No. 07, akatiya Hills, Madnapur, Hyderabad - December 31, 2025 interms of Regulation 33 of SEBI (LODR) Regulations, 2015.

7. [Number of employees/ warkmen _[NIL S T AR ) A , . ; ; . ; :

8. [Further detalls inciuding last ~ |a)  Last available financial statements (with | _— | sintositanougroup oo fer) <mlodisept.uen The aforementioned financial results along with the Auditors' Report are available on the Bank’s
available financial statements |schedules) of two years, can be obtained by 8. | DATE OF r'-::'-'ml.‘-f*.. [31,/01,/2026 TIME: 11.00 HRS . : . ; . . . : .

(with schedules) of two years.  |amailing at cirp. howw@gmal com 5. | DATE OF INSPECTION :T.Tm o s website at https://www.idbi.bank.in/pdf/financialresulats/Financial-Results-Dec-2025.pdf
U DTereiO A SE ot [h)  Listof Gredies g uiable 1 usbiens 5 DETAILS OF LO7S ALDRG “SCHEDULE A and can also be accessed by scanning the Quick Response Code given below.
et 1B} koMbl o I/c WITH RESERVE PRICE Lot | Location of Sies| Reserve Price | END amount |

2 |Eligility for resolution applicants | Details can b soeght by amailing: AND EMD No | with Assets (i INR) {in INR)

under seclion 2512} of the | eirp.dhvovwE@amall. com Lol | WARDHA, ¥ 200,65,000] ¢ 20,06.500
_|Lodads availableal URL, ] Mo. | | NAGPUR | | .

10, |Last date for recelpt of expression |03.02 2026 Lot m@#:: 5 # 201, 7LE00 (¥ 20,17.200 I For IDBI Bank Limited
of inferest Moo Il | MAHAGENCD, | |

17| Date of issue of provisional list 0f | 13.02.2026 ettt  [ASLI0ERaIR0 < Jyothi Biju Nair

__|prospective resalution applicants Lo |PHATS, | € LABARATL 7 1362000 | Place: Mumbal

12 |Last date for submission of 18.02.2026 Mo (V| RUDRAPRAYAG | | Date: January 17, 2026 Company Secretary
objections to provisional list Lol | OTHER SITES | T 3,44,00,000/7 34,240,000 |

13, |Date of issue of final list of | 28.02 2026 L SR | ;
prospective resohition applicants | BT .“*-'Ep'.""E.?  ETEE R '

T4 Ote.of ez AL grmallon 0503 2026 h-?:m TET ?‘Jdl::ﬁ%lqﬁl‘ll..-'-.ﬂ 127357011 1.0 F.:H.x.-."dL-i Ne tweb N ETWE-B T ECH " OLOG I Es I H DIA LIM IT E D |
memorandum, evaluation matrix ¥ bidders i Bl i T S TEGHRLLOGIES Registered Office: Plot No. H-1, Block-H, Pocket No. 9, Faridabad Industrial
and Fequast 1or resoluton pEans 1o Fentioned in Lot Mos | 1o LotV &s wel &s far Lot V. :
prospective resohetion applicans It is clanfied that the bids received for Lat Vi will be TEIWI'L SEEtI{]l‘-5?' Fandahﬂd, Haryﬂna 1 21 D[]-ﬂl

15, |Last date for submission of 05.04. 2026 Efen L'Ir-el‘.'!"_"fl'.'l'.l'?!'.‘ Ovex the bids receed lar indnidual : e : : .
resalution plans RP may, with approval of COC, exend time | : | :c“':ﬂﬁ'ﬂL“: .38 e g Tel. No. ;: +91-129-2310400 Website : www.netwebindia.com

lines for submission of resolution plan 11 |MAMNER OF OBTAINIMG THE rospe \ plicants aeqgueste nd An ;

16, |Process emai id to subrmit | eirp, dheovei@mamall com FROCESS DOCUMENT ﬁE%LtE::I cnlm""hﬁ lancogroup.com (or) CIH . L?21 U[}Hﬁ‘l ggg PLET [}391 1
E | Intisast Eor

b 5[ s e i (T e e e e it teiuutaod I UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED DECEMBER 31, 2025

i | i By S Meft / Imps Favourin ] % - A
registration status as MSME T vianco Intratech Limitea - Designates sank || | 1NE Unaudited Standalone financial results for the quarter and nine months ended December 31,
A - 4 'S H 1 ¥ ¥ H
s i Pyl Current Account No - 0126102000003780 2025 (“Financial Results”) have been reviewed by the Audit Committee and approved by the Board
o B : ' _ | IFSC- IBKLOOO0126 ; : ; :
s s | | of Dtrgctnrs of the Company at their respective meetings held on Saturday, January 17, 2026.
Pl S e T . FROEFS DA e L The Financial Results along with the Limited Review Report have been posted on the Company's
3l ECT i wrstiant To The Acouisition Plan Approved By The = | i 2
"IMPORTANT" | Hon bie Kationl Compary Law Tiboral, vcerbac || WeDpage at hittps://www.netwebindia.com/investors/board-meeting/2025-26/Q3/Netweb_Q3_
Memorandum Of Understanding Dated 0319 2025, i i indi

Whilst care is taken prior to acceptance of advertising And Resohutions Passed By Lanca Iniratech Limited HES‘““S_?DZ_E_EE'F[" and on the websites of the IS’[DEH Exchanges !'E', www.bseindia.com and

copy, it is not possible to verify its contents. The Indian E:’:J;.l':.‘.:*eﬁifé‘:?;ﬁéf‘?-ﬂiﬁi identiiod | SE.';;EL'?iEéEE www.nseindia.com and can be accessed l}}f scanning the QR Code prnw::led below:

Express (P) Limited cannot be held responsible for such =il kel S el kL g

H Ernmere { Tamil Nadu), Phata And Ofher Lacations.

contents, nor for any loss or damage incurred as a s e e oo e,

result of transactions with companies, associations or auction Procass On An “as s Where |5, As s What |s
And Whatevar Thares |s, Without Recoursa Basis'

For Netweb Technologies India Limited
Sd/-

Sanjay Lodha

Managing Director

individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner

Mot

1) Mothing contained herain shall constitube a binding offer or 8 commitment to sell any
aforameantioned assets of the company, atthe said sies.

23 The Cornpany shall in no event be responsible towards any costs incured by any of the
interested applicants participating 0 the process.

3) The Company resares the right, without giving reasedns.at any time and in any respect.
1o B and F or g&nndl this ingitation.

FOR ANDON BEHALF DF

Place: Faridabad

whatsoever. P R RS Date: 18-01-2026 (DIN: 00461913)
= BAJAJ HEALTHCARE LIMITED [ N
] ":—f-—”-"!‘ Registered Office: 602-606, Bhoomi Velocity Infotech Park, Plot No.B-39, B-39A, B-39 A/1,Rd No.23,
|5 P W Wagle Ind. Estate Thane West, Thane- 400 604
CIN: L99999MH1993PLC072892
Tel.: 022-6617 7400; Fax: 022-6617 7458
Website: www.bajajhealth.com; Email Id: investors@bajajhealth.com
EXTRACTS OF UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER & NINE MONTHS ENDED DECEMBER 31, 2025
(Amount in Lakhs) [CICI Bank LII'I'II'.'Ed
Sr. Particulars Quarter Ended Nine Months Ended Year Ended =
No. | 31/12/2025 | 30/09/2025 | 31/12/2024 | 31/12/2025 | 31/12/2024 | 31/03/2025 y E:.l"1 L65190GJ1934PLCO21012 ;
| (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audited) Registered Office: ICICI Bank Tower, Near Chakli Circle, Old Padra Road, Vadodara - 390 007, Gujarat, Phone: 0265-6722239
o T Y AT YTy YN MY W N i Tk Corporate Office: ICICI Bank Towers, Bandra-Kurla Complex, Mumbal - 400 051, Maharashtra, Phone: 022-4008 8900
(before Tax, Exceptional and/or Website: www.icici.bank.in, Email: companysecretary@icicibank.com
Extraordinary items )
3 Net Profit / (Loss) for the period 1,924.46 1,596.21 1,165.29 4,973.18 3,428.57 4,600.77
before tax (after Exceptional and/
or Extraordinary items ) | FIHANC IAL RES u LTS { Tin Ej"ﬂlE:I
4 Net Profit / (Loss) for the period 1,610.09 1,244.86 1,496.56 4,072.32 3,133.58 4,292.88 T dd e
after tax (after Exceptional and/or STANDALONE CONSOLIDATED
Extraordinary it
5 T;;T%LQ,:‘;{Z;;EQ Income 1.586.09 112962 1102.73 3.917.79 2.623.61 403656 Three months ended Nine months ended Yearended | Threemonthsended Mine months ended | Yearended
. \F;:'lj'e”c’:fﬁi“';‘/’_S::crﬁ)cap'ta' (Face 1,579.16 1,579.16 1,579.16 1,579.16 1,579.16 1,579.16 Sr. |Particulars December | December | December | December March December | December | December | December March
7T Reserves (excluding Revaluation | 2503726 no. 31,2025 | 31,2024 | 31,2025 | 31,2024 | 31,2025 | 31,2025 | 31,2024 | 31,2025 | 31,2024 | 31,2025
Reserve) as shown in the Audited (Q3-2026) | (Q3-2025) | (9M-2026) | (9M-2025) | (FY2025) | (Q3-2026) | (Q3-2025) | (9M-2026) | (9M-2025) | (FY20D25)
R W e e (Unaudited)| (Unaudited)| (Unaudited)| (Unaudited)| (Audited) |(Unaudited)|(Unaudited)|(Unaudited)|(Unaudited)| (Audited)
(for total operations) 1. | Totalincome from operations (net) 49.334.00 4836787 | 150,112.30 | 14207561 | 191,770.48 A6,782.08 862656 | 22750470 | 21483917 | 294.586.94
1. Basic: ( per shares Rs.) 4.96 3.53 3.65 12.22 9.73 13.29 : :
2. Diluted: ( per shares Rs.) 4.87 3.47 3.64 12.01 9.72 13.12 2. | NetProfitforthe period (before Tax,
Note: Exceptional and/or Extraordinary
1. The above results were reviewed by the Audit Committee and have been approved and taken on record by the Board of Directors of items) 14,800.38 15,6590 48,115.50 45.842.65 6261620 17,754.06 18.483.02 56,313.12 53, 74087 72,853.55
the Company in their respective meeting held on January 16, 2026. 3. Exceptional items % = J o = g i o ” o
2. The.ﬁnancial results for the Quarter and Nine months ended December 31, 2025 have been subjected to limited review by the 4 Add-Share I'JFFI-I’CI'FIl Inascoclates NA NA. NA. NA NA. &9 80 18 98 194,08 190,34 15066
auditors of the Company.
3. The above is an extract of the detailed Un-Audited Financial Results filed with the Stock Exchanges under Regulation 33 of the 3 Net Profit for the period before tax
Securities and Exchange Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015. The detailed Audited (after Exceptional and/or
Financial Results are available on the Stock Exchanges’ websites i.e. www.bseindia.com/www.nseindia.com and also available on the Extraordinary items) 14.800.38 15.659.90 48,115.50 4584265 62.616.20 1482386 1850130 26,507 20 23,861.21 £3,004.27
Company’s website i.e. www.bajajhealth.com. The same can be accessed by scanning the QR code provided below: .
6. | MetProfitforthe period aftertax
{after Exceptional andfor
FOR & ON BEHALF OF BOARD OF DIRECTOR OF Extraordinary items) 11,317.86 | 11,792.42 | 3644496 | 3450741 | 4722699 | 1253798 | 1288337 | 3945264 | 3752698 | 5102920
BAJAJ HEALTHCARE LIMITED
sD/- 7. | Total comprehensive income forthe
ANIL CHAMPALAL JAIN period [Comprising profit/{loss) for
Date: 16.01.2026 MANAGING DIRECTOR thE periﬂd qaftertaxband Gther
Place: Thane DIN: 00226137 comprehensive income (after tax)]
{refer note no. 3) MA, MA. LA, MA MA, A, LA MLA. A, LA
B LB Li“] itfd B. | Paid-upequityshare capital
: {face valuo® 2 each) 143035 F412.11 143035 141211 142480 143035 141211 1,430.35 141211 1,424.60
‘ Em”: LE:”;D”:M F HLSEEEﬁEEEE] 4. | Reserves excluding revaluation
orporate Member: 484
Reglstered Office: H.No. 4760-61/23, 3rd Floor, Ansari Road, Darya Ganj, New Delhi - 110 002 A b, hilialo e
Website; www.blblimited.com, E-mail; infoblb@blblimited.com; Tel: 011 48325600 10. | Earnings per share (EPS):
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED DECEMBER 31 2025 Basic EPS before and after
 ini Lacs) extraordinary items, netoftax
- expense (notannualised) (in€) 15.84 16.72 51.05 4913 67.01 17.54 1826 5527 53.29 7241
Quarter Ended Mine Months Ended |Year Ended :
Particulars 31-Dec-25 | 30-5ep-25 | 31-Dec-24 | 33-Dec-25 | 31-Dec-24 | 31-Mar-25 Diluted EFSbgiﬂrE and after
(Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited] | (Audited) cHMacTCinary 't‘f"'”"_”*"dﬂf_ta:l =
T [ Tolal Income from Operations {net] 2708 34071 7537 57481 35,034 53,924 expense (notannualised) {in < 15.62 16.45 50.30 48.30 65.89 17.29 17.95 3442 5431 71.14
s Mel Prodit | {Loss) Tar he pariod (belofe Tax, Motes:
Exceplional andior Extraord itamsj 1,146 1,147 bdd 177 LG 532 ; e
— h;i'é'f:ff;q:l In:::; P:j”;f-:—;—rg:é = i g : 1. AtDecember31, 2025, the Bank holds contingency provision of £13,100.00 crore (March 31, 2025:%13,100.00 crore and December 31, 2024:213,100.00 crore).
a : ik (Lo e pENGE
| [afer Escaptional andfar Extraordinasy itams} 1,146 114 [B44] AT a8 532 2, Dwring Q3-2026, the Bank has allotted 6,956,848 equity shares of T2 each pursuant to exercise of employee stock options/units,
4 Ket Prodit 1 {Loss) for tha pericd adter Tax {afler : i E
Exccantioial ndioe Extrareinacy imsi i57 soe (4901 s 804 i 434 3. Thelndian Accounting Standards {Ind AS) are currently not applicable to banksin India.
& | Tolal Comprahansive Income for the penad = T 1 ) 4, During O4-2025, pursuant to the Scheme of Arrangement amongst ICICI Securities Limited, ICICI Bank Limited and their respective shareholders {'the Scheme’), ICICI
[Comgrising Prafit!{Loss) far the periad (sfier tax) L) : Securities Limited has been delisted from stock exchanges on March 24, 2025 and became a wholly-owned subsidiary of the Bank. The Bank issued 56,008,117 eguity
[ -and dther Camprehensiva income {after fax) 85T 7 (313) |  2.881 B85 105 . : . . TR ,
5 | Equity Shere Capita 570 520 £2g — - - shares of the Bank of face value # 2 each in accordance with the Scheme to the public shareholders of ICICI Securities Limited. In accordance with the Scheme, the Bank
7 | Reserves jaxcluding Revaliation Reserve} as shown - recognised a securities premium of T 5,887.60 crore based on the market price of squity shares of the Bank on effective date of the Scheme, Further, pursuant to the
- her Aucilec Baianos Sheet of the. prewois: yed! 8.207 Scheme, the Bank granted 2,960,270 options and 618,910 units to the employeas of ICICI Securities Limited. The Bank recognised a goodwill of ¥ 5,549.25 crore in
ing @ tof FY T 1 aach] : ; > = . [ s , i
R ES,TE:Lj‘,?.,;E;Iﬁhji::,;ﬂrm:ei nm’i‘;,[“n’n';!'fr consolidated financial statements at March 31, 2025 on account of acquisition of additional stake in ICICI Securities Limited. Accordingly, the consolidated financial
Bazi: 162 169 {03y 549 1.31 0.73 o : i i i
o e icts ot e i et b results forQ3-2026,02-2026 and 9M-2026 are not comparable with the previous periods:
o Naote: The above is an extract of the detailed format of financial results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure
fh The-abiove anaudiied fnancial resulls of the campany wete eviswed by fhie Audit Gommilies and thereaNter by tris Board of Directirs Requirements) Regulations, 2015, The full format c:uflthe financial results is available on the Stock Exchange websites (www.nseindia.com and www.bseindia.com) and the
at their respeciva meating held an 17th Jenuary, 20286, Bank’s website (https://www.icicibank.in/about-us/disclosures-to-stock-exchanges) and can also be accessed by scanning the following Quick Response Code:
2y The ghowe is an exract of the detaited format of Standalong Unaudited Financial Results filed with the Stock Exchenges undes
Ragulation 33 of the SESI (Lising Obligations and Disclosure Requiramanls} Regulatians, 2015, Tha full fermat af tha quarlerly
financial results = svailehle on the website of BSE Limited ie, wvw bseindia com, Mational Slock Exchange of India Lid, i.8, website
watw' mseindia com and compdany's wabsile waw blblimilad com
3} The Compeny has na Subsidiary, Associabas and Joint Vantures 3z on 5ist Decembar, 2025, Howeyer tke company has mcarporaled
a wholly awned subsidiary namaly BLB Growlh Venfures Private Limdles an 10th Jamiaey, 2026
Scan QR Code to view complete financial results By Qrder of the Board For and on behalf of the Board of Directors
E m Far BLE LIMITED
- &dj-
C {Anshul Mehra) . Ajay Kumar Gupta
Whola Time Director Mumbai Executive Director
Flaca: New Dalhi |Exacutive Direclor) l\fanua[}r 17,2026 DIN-07580795 _./J
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